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ChlUl4 KJuuma): The information is 
being collected and will be laid on 
the Table of the Sabha. 

Dhavasan Thermal Plaat 

859. Shrl Man SInIh P. Patel: 
Will the Minister of IrrlpUoD and 
Power be plealed to state: 

(a) whether the Government of 
Gujarat have submitted a proposal to 
expand the Dhuvaran Thermal power 
station; and 

(b) if BO, the Central Goverriment's 
reaction thereto? 

The Minister of IrrJptl"a IUId 
Power (Shrl Fakhrllddln Ahmed): 
(a) Yes. A proposal to extend the 
250 MW Dhuvaran Thermal Station 
by insta11ing 2xl251UO MW sets dur-
Ing the Fourth Plan was received 
from the Gujgrat State Electricity 
Board. J 

(b> It has been approved by the 
Government of India. 

Developmeat of Mahl Blver 

In. 8hr\ Man Sinh P. Patel: 
8hr\ Sham LaJ Saraf: 
Shrl Bam Barkh Yaclilv: 
Shri Onbr Lal Ber_: 

Will the Minister of IrrlgaUoa and 
Power be pleased to state: 

(a> whether Government have taken 
any decision to develop the fun poten-
tial of River Mahl; 

(b> if so, the details of the acree-
ment reached between Gujarat and 
Rajasthan In this regard and the 
beneftts that will accrue to each 
State; II'Dd 

(c> whether theee schemes will be 
Included In the Fourth Five Year Plan 
and when they are likely to be com-
pleted? 

The MlaIster 01 IrrIIatletn .... 
Power (8hr\ Fakh .... oIIn Abmed): 
(a) and (b). Acreement ha. been 
reached between Gujarat gnd Rajas-
than regardlnl the construction of the 

Kadana Dam in Cujarat and Bans-
wara Dam In Rajaltban. The details 
of the agreement On the benellts 
according to each of the two States 
are indicated below. 

Kadana Dam. 

1. Kadana Dam should be built to 
FRL 419.00. The entire cost and 
benellts of this Project will be borne 
by GUj9rat. At a later date wnen 
Mahi areas are. taken over by nar-
mada and a purt of the Kadana waters 
are released for use in Rajasthan 
Rajasthan should pay to Gujarat an 
apPl'Opriate cost of the Dam for suen 
use. The exuet proportions w1l1 ne 
lIxei at the time when such releases 
become available. 

BanaWQ.TQ, Da.m. 

2. Banswara Dam across Mahi, IDea-
ted In R<ljasthan, will be built to 
F.R.L 921.00. Out of the total cost 
of t~ Dam, a portion will be alloea teo 
for power which Rajasthan will deve-
lop from the waters of this reserVOll. 
Thill will be at the rate of Rs. 1,2501-
per KW IIrm power. If the total COlt 
of the dll'm Increases beyond RI. a 
crores, the allocated cost per KW 
"'ken above will also be increalea 
proportionately. 

3. The cost of the dam for I'RL 
915.00 should be shared between 
Gujarat and Rajasthan In the ratio of 
40.9, as the utilization of the waters 
for irrigation Inclusive of evaporaUoD 
lOBI •• "re 40 TMC in Gujarat and Y 
TMC in RajaBthBn. 

4. Building the dam upto J'RL 
921.00 will give an additional storage 
of 7 TMC which will be useful In lean 
years for ensuring IIrming of power 
generation. In view of this. Raj .. -
tban has aareed to bear the durerenee 
m cost for building Dam between 
FRL 921.00 and FRL 815.00. 

5. At a later date when Narmada 
Development takeo place and wben 
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Mahl areas are fed by the waters of 
Narmada and the Mahi water. at 
Banawara are released for use In 
Raj""than, Rajasthan should re-
imburse the cost of the Banawara 
Project paid by Gujarat. 

6, Benefits 

The agreement will enable the 
utilisation of the Mahi river waters 
for irrigatinll about 7 lakh acrea in 
Guj'3rat. In Rajasthan, it will enahle 
the utilisation of the Mahi waters for 
irl'igatinll about 76,000 acres of land 
and developing about 32 MW of 
power. 

(cl The schemes are being consi-
dered for inclusion in the Fourth Five 
Year Plan. Subject to availability " 
funda they are likely to be aubstan-
tially completed by the end of Fourth 
Plan. 

U.N. Development Pro,ramme 

881. 8hr1 Dhanaallnpm: 
8hr1 Vlllbwa lNatll PIUUI.,.: 

Will the Minister of FlnaB.. be 
pleased to atate: 

(a) whether it Is a fact that the 
Governing Council of the U.N. Deve-
lopment Programme hu approved a 
multi-million dollar list of projects in 
India; 

(bl il 10, the project., which will 
be covered under thia Programme; 
and 

(cl when the work on these projects 
is likely to start? 

TIle MlDIder 01 ~ (811rf 
SMhIIIIlra Cllaadlnul): (a) II!ld (b). 
In January, 11168, the Goveming 
Council of the United Nationa Jleve-
lopment Proer .. mme has allocated a 
aum of $4,533,200 to meet the foreIen 

exchalllle coats in respect of It. fol-
lowing live Indian projects: 

Projeclll 

I. TniDina and Adtlsary Ser-
vices in Tool, Die, and 
Mould Malting for the Plas-
tic and other industries, 

Amount 
IIIIocated 

Guindy, Madras 1 864.70. 

2. Assistance to the Calcu'llI 
Metropolitan Water and 
Sanitation Authori.y . '1.087,900 

3. Pre-investment Survey of 
Pi.hins Harboun '7,73,800 

40 Improvemen. of Milk Pro· 
ductlon in the Calcutta Area. 
and 

s. Institute for Perroleum BrI-
!'r~o~ Delln Dun 

TOTAL 

1 815.900 

11,010.900 

"'553,200 
--------------

(c) It .. not possible to Itate ac-
curately When these projects will 
comm.·nce operation. On the ""ria at 
our pnt experience however th.· pr0-
jects \" questl~n ean .tart WitUD six 
month. after the PIal! of ()pel·.tiona 
are worked out and approved. 

nt""~ 
IU,lIft ....... ~: 

'lIlT mrQl' If( ~ 'lit flIT m 
fit; 

(Iti) IRf I{q' ~ ~ sniI"ti ~ if 
~ IIIIfiRm it; rIA« it;;iTzr ml ~ 
~fiI;it ~it; WRPIJit~ 

IiIWr t ; 
(w) mr.n- fn'mi'f ~ m it ~ 
~ rn: W't qf , m: ~ 'ITt'rIW it; 
~ ~ rm mri1P.r1i'i it; m. 
~lIftqft; m: 

(or) ..m 11ft fiI;;pfi tmrfu 'liT 'II'f-
~~~'liTomW'ITt ? 




